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Statement 

Th~ number of schemes and amount relcase,} in States/U. T:. during first 
qua1tcr 0/ 1988-89. 

S No. Name of State 

1. Andhra Pradesh 
2. Arunachal Pradesh 

3. Assam 
4. Bihar 
5 Gujarat 
6. Himachal Pradesh 

7. J & K 
8. Karnataka 
9. KeraJa 

10. Madhya Plad~sl' 
11. Mizoram 
12. Rajasthan 

13. Sikklm 
14. TdmiJ Nadu 

15. Tripura 
16. Uttar Pradesh 
17. Pondicherry 

Promotion of Hill Resorts 

731. ~HRIMATI D.K BHANDARI: 
WiJ1 the Mimster of CIVIL AVIATION 
AND TOURISM be pleased to state : 

(a) whether a campaign to promote 
hill resorts has been launched in March, 
1988 ; 

(b) jf so, the hIghlIghts of this 
campaign ; and 

(c} the achievenJents made under the 
campaign tiil June, 1988 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVJATION AND 
TOURISM (SHRI SHrvRAJ V. PATIL) : 
(a) and (b) During 1987-88 the Depart-
ment of Tourism had launched a campaIgn 
to promote hill stations ind India. As part 
of this campaign. one advertisement 
captioned "Any time is' Just right for a 
perfect Hilliday" was released in March, 
1988. Numerous hill stations Situated 

No. of S.;hemes 

1 
2 
1 
1 
5 
2 

1 

2 
2 
1 

3 

1 
3 
1 
1 
2 

(Rs. in lakhs'l 

Amount Released 

7.02 
9.00 
7.50 
6.00 

23.80 
12.00 

5.00 
1000 
6500 
11 00 

2.00 
11.40 

5.00' 
600 
5.00 
500 

13 91 

in the North, East, South and West wele 
highllghted in this advertisement The 
purpose of thJ~ advertisement was to create 
widespread awareness that besides offering 
an escape from heat, a hill vacation also 
offered relaxation and adventure. 4 MedIa 
In English, Hindi and regional languages 
was used for this advertisement. 

(c) It is ddficuH to quantify the results 
of this advertisement. since the objectives 
were educational and interest generating. 

Legislation Against Sex Determination 
Tests 

732. SHRf R M. BHOYE: Will the 
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state : 

(a) whether Government of Maharas-
hlra bas approrached Union Government 
to seek its guidance about framing a 
l~gisJation against sex determinatiOll tests ; 

(b) if so, the details thereof; and 




